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ASSISTANCE OF ARMY FOR RUNNING
PUNJAB STATE TRANSPORT SERVICES

*741. SHRI RAMACHANDRA
VEERAPPA : Will the Minister of
DEFENCE be pleased to state :

(a) whether it is a fact that the
Pm':jab Government recently sought the
assistance of army for running the State
Transport Service;

(b) if so, on what conditions the
help of army can be sought for running
th:i State Government Administration:
an

(c) whether the necessary help was
provided in this case ?

THE MINISTER OF DEFENCE
éSHRI SWARAN SINGH) : (a) No,
ir.

(b) and (c). Do not arise.
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BORDER VIOLATIONS BY PAK AND CHINA

*743, SHRI PREM CHAND VER-
MA : Will the Minister of DEFENCE
be pleased to state :

(a) the number of border violations
committed by Pakistan and Chinese for-
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ces against agreements during 1967 and
the number of protests made by Govern-
ment;

(b) what was the total loss of life and
property as a result of these violations;
and

(¢) what measures Government have
adopted to effectively stop such viola-
tions ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Pakis-
tan committed 57 violations of the CFL
and border besides 50 air violations.
China committed 18 intrusions into
Indian and Sikkimese territories besides
onc air violation, 4 Protest Notes werc
sent to China and 21 to Pakistan. Be-
sides, cease-firc violation complaints were
lodged with the UN Observers and,
where appropriate, State Governments
concerned also took up the matter with
their Pakistani counterparts under the
Ground Rules.

(b) 91 persons were Killed as a result
of the firings by Chinese and Pakistani
forces, including firing from across the
border. Barring some damage to bun-
kers ctc., no property loss of any signi-
ficance was caused.

(c) Apart from the lodging of Pro-
test Notes and CFL violation complaints.
our Security Forces continug to remain
vigilant and when the occasion demand-
ed, they have given a good account of
themselves.

REVITALIZATION OF PLANNING
COMMISSION

*744, SHRI S. M. BANERJEE : Will
the PRIME MINISTER be pleased to
state :

(a) whether it is a fact that of late
several proposals have been made by
eminent persons in the country as to
how the Planning Commission should
be revitalised; and

(b) if so, what are those proposals and
the steps taken in this regard ?





